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9. To create a more effective security mechanism over Indian Railways, a
proposal for amendment in the RPF Act has been moved by the Ministry of
Railways with the approval of the Ministries of Law and Justice and Home
Affairs. This will empower the RPF to deal with serious crimes in passenger

areas.

10.  RPF holds regular coordination meetings with State Police at all levels to
ensure proper registration and investigation of crime by Government Railway
Police (GRP).

Enhancing passenger Tacilities
T2342. DR. SANJAY SINH: Will the Minister of RAILWAY S be pleased to state:

(a) whether Railways have relaxed rules to increase passenger facilities, if so,

details thereof;
(b) whether a person or institution can donate resources to Railways voluntarily;

(¢) if so, number of persons and institutions along with details of donated resources

and estimated value/cost prices thereof,

(d) whether Government proposes to provide chairs at railway stations under
MPLAD fund;

(e) 1if so, whether Railways have invited proposals from the MPs; and

(D) the details of special efforts of Government to enhance passenger facilities
particularly hygiene and sanitation, drinking water, construction and repairing of toilets

and for sitting?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI
MANOIT SINHA): (a) to {c) Guidelines have been issued in September, 2014 to enable
participation of individuals, NGOs, Trusts, Charitable Institutions, Corporations, etc.
in Railway’s efforts for provision/improvement/upgradation/renovation of amenities at
railway stations. Such offers are being received at divisional level and compendium of

such offers 1s not maintained.

(d) and (e) Yes, Sir. Zonal Railways have been directed to seek sponsorship from
Hon’ble Members of Parliament for provision of additional chairs/seating arrangements
at railway stations under MPLAD Scheme.

TOriginal notice of the question was received in Hindi.
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(f) The above initiatives are the special efforts of the Government to enhance
passenger amenities. Further, provision/maintenance/augmentation of amenities including
drinking water, toilet facility and seating arrangements, at railway stations 1s a continuous
process and 1s undertaken subject to inter-se priority and availability of funds. With a
view to improve the standard of cleanliness, Railways have planned multi pronged action
by synergizing technology, education of users, provision of mechanized equipments and

penalty provisions.
Protection of cotton farming

2343. SHRI PALVATI GOVARDHAN REDDY: Will the Minister of TEXTILES be
pleased to state:

(a) the domestic and nternational prices of cotton in the last five years and the

current year, year-wise,
(by whether it is a fact that prices of cotton have fallen in the last few months;

(¢) if so, the remedial measures Cotton Corporation of India (CCI) has taken to
protect the cotton farmers in the country, particularly in Andhra Pradesh and Telangana;

and

(dy whether CCI has set up any procurement centres in the country, if so, the

details thereof, State-wise?

THE MINISTER OF STATE OF THE MINISTRY OF TEXTILES (SHRI
SANTOSH KUMAR GANGWAR): (a) The details of domestic and international prices

of cotton in the last five years and the current cotton year, year-wise are given below:

Year Yearly Average Yearly Average Diff. 5-6 vis-a-vis
Price of 3-6 Cotlook A (CFR) Cotlook A
(Domestic Price) {International Price)
Tlcandy Conv. in InUS Conv in T/ candy InUS
US ¢/1b C/lb Tcandy C/lb
1 2 3 4 5 ] 7
2009-10 28416 78.51 77.99 28226 190 0.52
2010-11 44988 127.73 16513 58162 -13174  -37.40

2011-12 35691 86.52 99.85 41189 -5498 -13.33




